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ones who raise children. How could it be done? It could be done through obligatory
paternity leave for fathers. It should be made compulsory for both the parents to take
leave. | think by doing that, women and men would be put in the same position and
the gender gap would decrease.

SHRI SUJEET KUMAR (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI PRASHANTA NANDA (Odisha): Sir, | also associate myself with the matter
raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | also associate myself with the matter
raised by the hon. Member.
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Need to make OTP mandatory for withdrawal from ATMs
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DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

Fraudulent activities through online platforms, fake call centers and fake domains of
various banks
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